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SHRI JYOTIRMOY BOS  I ave 
a  t  aainst Shri Lalit 
Nai-yan Mishra. I a e ed him to 
either rove or resin, but he raa 
aYily from the Jouse. It is a elelr 
m.ltter ,of riviles.e and it sJtould Ite 
rerilrred to the t e e  tt  . 
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DELHI SA.L9 TAX BILL 

ETENSION OF TIf1 FOR PREIIElfTAnotr 
OF REPORT OF SELECT COMMITID 

 s. M, SIP AYYA (Chlllara-
a r  I e   tnoY,e lhe olIowiJ),l 

That this Hose do etend uPto 
. the last daY of the net -
at Session (197), the e 

for the resentation  of ihe 
. ReOrt of the Select Conmift. 
tee on the Bill to consode 
d Wflend the lIt,w re1atinf .tII 

t  levy of t. on sale ofoodl 
in the  nlan . tfrritolJ of 
J)elhi.-

JNl SPEAKER Th, uestion is . 
-That th,is JOlla. do e d t  

the last dll,fof the e  Bult-
et SeSsion (1117), the tBle 
fo.r the r tat  of tile Jilt-
P91t Of the Select  
onthe Bill to consolidate and 
amend the law relatin to the 
levy of m 011 e of 

. .1.00 in the ,nion rro,. r1,. 
ol DeIhl. . 
The motion was adoted.. 


